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FLAT. 1709(37).— Fea [T TLATL, T TSHE AT THTH 1956 (1956 1 48) (5rFr =7H =76 T2
I ATATAAH Tl 74T 2) T &7 3% o0l ST-GTT (1) BT T& ARAT T TART FId g0, g THTLTT 2T ST
& 7T 6 e ST % wegr S § g T fedr 31 (|t AT JeE) & L. 351.700
o .71, 390.500 TF F q-GUL F FHTT (FTSTHIU/4-SIT FT TAET AT(R), TALEAT, T 37T TATAT
T SIS 6 o0 ag g srutera g fSreer dferd i S et # &7 747 8, UHT G/ &7 ST e
F I ST T ST FAT 2 |

Fr¢ oft =rfcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ amr 37 f s7-amT (1) F i @iw
TSI o TorT UHT qIF o ITANET 92 TSI § TH ATSEEAT & TR il a0 & e & & ae st
AT TR T FHAT |

T Tedsh SATTI=T HeqH TSI, AT ST -39 TRITEaTey, Fieg &1 fofad 7 # Teqq &
STOAY 3T 39 39 e Fferawfaa o SToar T Jerq arferrmr, smafrshdal &1 SAeTd &9 § 97 Fhet
fafers T9aT 5T g S T SF9Y 9T ST UHT Sl i gAaArs & TAT =T UHT ST AT FA b
T, TfT w2, OF qeaw IieTy araeds THe, A< g0 AT a6 di ol STqard ¢ THr AT

SFATATT HL T |
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I SAferfeaw it & 3 it IT-LTRT (2) F Tf werw wrfersTe grer oAt A e oft sraer sifay

I |

TH STEEAAT o ST AT ATAT I 6 TG AT A= AT TEH TR 6 Ih FIATAT H ITASE
8 3T IAHT Raeg SAThAT gIT MeAor 6T ST aehat & |

AAT

R T F #iegrR el § T Tomet dedr 31 (@RTisaAT-givtar d9em) F .47, 351.700 & f&.4.

390.500 % for arsiw Y ST ATt HXAAT R Srorar =T "iga s v wierd f@ewor

T &1 AT fgR S &1 7wl
EQEE] A €T A FTIFR || gRAFTaFh | S T &owe C\LEIRERT
g (T Thre) (FRT)

1 2 3 4 5 6
[T F AT FET |
[ri=r 1 A TEgA |
1 110 |Fsft [Eaki | 0.3725 GFom)| 0.3725|
2 11 Forsft Fr 0.0392 (Z%57) 0.0392
3 12 |Fsfr [Eaki | 0.0382 EF=r )| 0.0382)]
l4 167 |[Frearrt i Ffr | 0.0238 EF=r )| 0.0238)
5 121/1986 |[Frsfr [P || 0.0119 GForm )| 0.0119)
6 218 Forsfi Prreefier 0.0278 (Z%7) 0.0278
7 219 |Fsfr [Fremsfer || 0.0043 EFmr )| 0.0043|
8 222 |Fsfr [Fremsfer || 0.0289 (7 )| 0.0289)|
o 1224 |[Frsfr i || 0.0509 = )| 0.0509)|
10 228 Forsfi Prreefier 0.0006 (3% ) 0.0006
11 1229 |Fsfr [Fremsfer || 0.0339 EFmr )| 0.0339)
2 |l232 |Fsfr [Fremsfer || 0.0018 (EFr )| 0.0018)|
13 |l265 [t i F Y | 0.2777 GF=r )| 0.2777|
14 267 Forsfi Prrerefer 0.1934 (ZF7) 0.1934
5 |27o |Fsfr [Fremsfer || 0.0678 (7 )| 0.0678)
16 271 [GEll [EEAGEIE] 0.1705 (%77 ) 0.1705
17 272 BEL [EEAGEIE] 0.1367 (277 ) 0.1367
18 273 AT i 0.0482 (Z7) 0.0482
19 |29 |Frsfr [Eaks | 0.001 G| 0.001
20 305 Forsft Frrraefier 0.0565 (3 ) 0.0565
21 307 Forsft Prrefer 0.0193 (Zx7) 0.0193
22 5 T i 0.1686 (3% ) 0.1686
23 b ersfe [Fermsfr || 0.0703 G| 0.0703
24 64 Forsfr Prrreefer 0.0229 (Z%57) 0.0229
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25 65 Forsf Rrrersfier 0.0969 (3Fr7 ) 0.0969
26 |les |Fsfr [Fremsfer || 0.0777 GForm )| 0.0777
27 69 Forsft Prreefer 0.0461 (Z57) 0.0461
28 7 BEL F 1.2277 (FAT) 1.2277
29 70 BEL [EEAGEIE] 0.0244 (Z#77 ) 0.0244
30 |71 |[Frsfr [Fremsfier || 0.0339 EFr )| 0.0339
31 72 [GELl [EEAGEIE] 0.0335 (%77 ) 0.0335
32 8 Forsf Fhr 0.0167 (3Fr7 ) 0.0167
33 9 BEL F 0.0525 (%37 ) 0.0525
hrier 7 7T R |
34 113 Forsft Prrerefer 0.1158 (37 0.1158
35 |2 |Fsfr [Fremsfer || 0.0273 GFerw )| 0.0273)|
6 |3 |Fsfr [Fremsfier || 0.0008 (7 )| 0.0008)|
37 |33 |[Frsfr [Fremsfier || 0.0308 (37 )| 0.0308)
38 35 IGEl IEEIRNIE] 0.0281 (F%aT ) 0.0281
B9 |4 |Fsfr [Fremsfer || 0.0264 EFEw )| 0.0264|
40 |43 |Fsfr [Fremsfier || 0.0205 (EFmr )| 0.0205|
l41 44 |[Frsfr [Fremsfier || 0.0303 EFr )| 0.0303|
42 45 Forsft Prrefier 0.0368 (Z%7) 0.0368
43 |74 |Fsfr lFemefr || 0.023 G )| 0.023]
laa  |l7e |Fsfr [Fremsfer || 0.0196 EForm )| 0.0196|
l4s |77 |Fsft [Fremasf=r || 0.0106 GF=R)| 0.01086|
46 78 IGEl [EEIRNIE] 0.0417 (F%27T) 0.0417
e 7 AT aTd |
47 |l1160 |Fsfr [Fremsfer || 0.0875 (7o )| 0.0875|
48 1161 IGELl [EEAGEIE] 0.2046 (%7 ) 0.2046
49 1162 BEL IEEAGEIE] 0.5294 (Z#7T ) 0.5294
50  |[1164 |[Frearry i Ffr | 0.3067 EF=r )| 0.3067|
AT T AT GAATa

51 103 GECARA} UR:TE] 0.5578 (F%47 ) 0.5578
52 104 AT i 0.2362 (ZFT7) 0.2362
53 |105 [T i F | 0.138 G| 0.138
54 106 Forsfr Frrreefier 0.7409 (Z5T) 0.7409
55 106/2171 [GEl F 0.0142 (F%77) 0.0142
56 106/2172 IGEil i 0.1505 (%37 ) 0.1505
57 107 EEl F 0.1887 (zFa7) 0.1887
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58 108 Forsft Fr 0.3046 (3757 0.3046
59 |l109 |Frsfr [P || 0.203 GFow )| 0.203
60 111 T i 0.037 FFoI) 0.037
61 118 Forsfi F 0.2112 (ZF5T) 0.2112
62 119 Forsft F 0.067 (ZFor7 ) 0.067
63 |l120 |Frsfr [Eais | 0.0262 =0 )| 0.0262
64 121 Forsfr F 0.0208 (FF ) 0.0208
65 122 Forsfi F 0.0252 (357 0.0252
66 123 Forsft F 0.0247 (375 0.0247
67  |[124 |Fsfr [Eaki | 0.0124 7= )| 0.0124|
68 125 Forsfr Frraefer 0.0074 (ZF=R) 0.0074
b9 |158 |[Frsfr [Femefr || 0.0006 EFo )| 0.0006|
70 |l2174 |Fsfr [Eaki | 0.1307 EF=r )| 0.1307|
171 276 [t i Ffr | 0.1257 GF=r )| 0.1257|
72 329 T i F 0.1099 (ZFr ) 0.1099
73 |1330 [T i F | 0.0345 (0w )| 0.0345|
74 |4 |Fsfr [Fremsfier || 0.0321 GForw )| 0.0321
75 ss |t [Fremsfer || 0.5445 EForw )| 0.5445)|
76 86 T i 0.0116 (ZF=R) 0.0116
77 |87 |Frsfr (G2 | 0.0704 G=rw)| 0.0704|
78 |les |Fsfr [Eaki | 0.0782 EFom)| 0.0782]
79 |9 |t [Eaki | 0.2058 & )| 0.2958)
80 90 IGELl F 0.4473 (37T ) 0.4473
l81 91 |Frsfr (G2 | 0.1369 )| 0.1369)|
B2 o2 |Fsfr [Eaki | 0.3148 &m0 0.3148)
83 93 Forsft Fr 0.4155 (357 0.4155
84 94 Forsfi Fr 0.0269 (¥ ) 0.0269
85 |95 |[Frsfr [Eaks | 0.0273 &= )| 0.0273|
86 96 [GEl F 0.017 (337 ) 0.017
87 97 Forsft Fr 0.0034 (FFoI) 0.0034
T FT AT GAaTRA miow

B8 |l107 |[Frsfr [P || 0.2077 GForw )| 0.2077
89 108 Forsft Frrraefier 0.028 (FFoI) 0.028
90 119 Forsft Frrraefer 0.0275 (FFoI) 0.0275
91 120 Forsft Frrrerefer 0.1104 (35 0.1104
92 121 Forsft Frrrerefer 0.1391 (375 0.1391
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93 122 Forsfi Frraefer 0.0225 (3% ) 0.0225
o4 |23 |Fsfr [Fremsfier || 0.0788 (3w )| 0.0788
95 124 Forsft Prreefer 0.0796 (FF) 0.0796
96 125 Forsft Frraefer 0.0935 (3% ) 0.0935
97 127 Forsfi Prraefier 0.2061 (ZF=R) 0.2061
los  |l128 |[Frsfr [Frmefr || 0.0455 EFow )| 0.0455
99 129 Forsft Frraefer 0.2835 (3771 0.2835
100 |62 Forsft Frraefer 0.035 (3% ) 0.035
T T AT TEMA
101 |l1475 |Fsft [mf=r || 0.0544 EFr )| 0.0544)|
102 1476 IGEl IEEIRNIE] 0.0074 (%77 ) 0.0074
103 |[1477 |Fsfr [Fremsfer || 0.0693 (EFr )| 0.0693|
104 |l1478 |Fsfr [Premsfier || 0.0667 (7 )| 0.0667|
105 |1514 |[Frsfr [P || 0.0203 o )| 0.0293|
106 |[1515 Forsfr Frraefer 0.0303 (ZF) 0.0303
107 |l1516 |Fsfr [Fremsfer || 0.1001 EFmr )| 0.1001|
[T AT qAA |
e %7 7T AT |
108 |[1754 Forsft F 0.0392 (ZFr) 0.0392
o9 |l1757 |Fsfr [Eaki | 0.0143 EF=r )| 0.0143)|
110 |[1773 |Fsfr e || 0.0207 GFEw )| 0.0207|
111 |l1774 |Fsft [Eaki | 0.1117 GFor )| 0.1117|
112 |l1778 Forsft F 0.0183 (ZFK) 0.0183
113 |l1779 |Fsfr lommfr || 0.1855 EFmw )| 0.1855|
114 |l1780 |Fsfr [Eaki | 0.0921 EF=r )| 0.0921|
115 |[1781 Forsfi F 0.0606 (3717 ) 0.0606
116 |[1783 AT i 0.2799 (ZFT7) 0.2799
Total 13.3419|

[®T. 5. NHAI/12010/09/BGS/2010/Tech/3A]

g ™, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1709(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/four laning etc.,), maintenance, management and operation of National Highways-31 in the stretch of land
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from Km. 351.700 to Km. 390.500 (Khagaria-Purnea Section), in the district of Katihar in the state of BIHAR, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer,
Katihar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling in the stretch of land from Km.
351.700 to Km. 390.500 (Khagaria- Purnea section) of National Highway No 31, in the district of Katihar in the

state of BIHAR

|State: BIHAR ||District: Katihar |
SIl. No. (|Survey/Plot Number|| Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L3 L 4 5 | 6 |
[Taluk: Kodha |
|Village: Makhdumpur |
l1 |10 ||Private lAgriculture || 0.3725 (Hectare )|| 0.3725|
B 11 ||Private lAgriculture || 0.0392 (Hectare )| 0.0392]
13 12 ||Private lAgriculture || 0.0382 (Hectare )| 0.0382]
4 167 Government fggcul e 0.0238 (Hectare ) 0.0238
l5 |l21/1986 ||Private |ldeveloping || 0.0119 (Hectare )| 0.0119]
|6 ||2 18 ||Private ”developing || 0.0278 (Hectare )” 0.0278|
7 l219 |[Private |ldeveloping || 0.0043 (Hectare )|| 0.0043)|
|8 ||222 ||Private ||developing || 0.0289 (Hectare )” 0.0289|
l9 224 ||Private |IResidential || 0.0509 (Hectare )| 0.0509|
|10 ||228 ||Private ||developing || 0.0006 (Hectare )|| 0.0006|
11 229 ||Private |ldeveloping || 0.0339 (Hectare )| 0.0339|
12 232 ||Private |developing || 0.0018 (Hectare )| 0.0018|
13 265 Government I/\%I;?icul ture 0.2777 (Hectare ) 0.2777
14 267 ||Private |ldeveloping || 0.1934 (Hectare )| 0.1934|
15 1270 ||Private |ldeveloping || 0.0678 (Hectare )| 0.0678]
|16 ||271 ||Private ||developing || 0.1705 (Hectare )” 0.1705|
[17 272 ||Private |ldeveloping || 0.1367 (Hectare )| 0.1367|
18 273 Government i;ﬁcul wre 0.0482 (Hectare ) 0.0482
|19 ||29 ||Private ||Agriculture || 0.001 (Hectare )” 0.001|
|20 ||305 ||Private ||developing || 0.0565 (Hectare )” 0.0565|
21 307 ||Private |developing || 0.0193 (Hectare )| 0.0193|
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22 5 Government ig?iculture 0.1686 (Hectare ) 0.1686
|23 ||6 ||Private ||developing || 0.0703 (Hectare )|| 0.0703|
|24 ||64 ||Private “developing ” 0.0229 (Hectare )|| 0.0229|
|25 ||65 ||Private ||developing || 0.0969 (Hectare )|| 0.0969|
|26 ||68 ||Private ||developing || 0.0777 (Hectare )” 0.0777|
|27 ||69 ||Private “developing ” 0.0461 (Hectare )|| 0.0461|
28 7 ||Private lAgriculture || 1.2277 (Hectare )|| 1.2277|
|29 ||70 ||Private ||developing || 0.0244 (Hectare )” 0.0244|
130 71 ||Private |ldeveloping || 0.0339 (Hectare )|| 0.0339]
131 |72 ||Private lldeveloping || 0.0335 (Hectare )|| 0.0335|
|32 ||8 ||Private ||Agriculture || 0.0167 (Hectare )|| 0.0167|
133 llo ||Private lAgriculture || 0.0525 (Hectare )| 0.0525]
|Village: Chamaria |
|34 ||1 13 ||Private ||developing || 0.1158 (Hectare )|| 0.1 158|
|35 ||2 ||Private ”developing || 0.0273 (Hectare )” 0.0273|
|36 ||3 ||Private ”developing || 0.0008 (Hectare )” 0.0008|
[37 33 ||Private |ldeveloping || 0.0308 (Hectare )| 0.0308]
|38 ||35 ||Private ”developing || 0.0281 (Hectare )” 0.028 1|
|39 ||4 ||Private ”developing || 0.0264 (Hectare )” 0.0264|
|4O ||43 ||Private ||developing || 0.0205 (Hectare )|| 0.0205|
|41 ||44 ||Private ”developing || 0.0303 (Hectare )” 0.0303|
|42 ||45 ||Private ||developing || 0.0368 (Hectare )|| 0.0368|
|43 ||74 ||Private ||developing || 0.023 (Hectare )” 0.023|
|44 ||76 ||Private ”developing || 0.0196 (Hectare )” 0.0196|
l45 |77 ||Private |ldeveloping || 0.0106 (Hectare )|| 0.0106|
l46 |78 ||Private |ldeveloping || 0.0417 (Hectare )| 0.0417|
|Village: Pawai |
|47 ||1 160 ||Private ||developing || 0.0875 (Hectare )|| 0.0875|
|48 ||1 161 ||Private ||developing || 0.2046 (Hectare )” 0.2046|
49 1162 ||Private |ldeveloping || 0.5294 (Hectare )| 0.5294]
50 1164 Government IZ;CH] e 0.3067 (Hectare ) 0.3067
|Village: Phulwaria |
51 103 Government i;ﬁcul wre 0.5578 (Hectare ) 0.5578
52 104 Government I:;‘icul e 0.2362 (Hectare ) 0.2362
53 105 Government I:;’iculmre 0.138 (Hectare ) 0.138
|54 106 |[Private |ldeveloping || 0.7409 (Hectare )|| 0.7409)|
55 |[106/2171 ||Private |[Agriculture || 0.0142 (Hectare )|| 0.0142]
56 10612172 ||Private |Agriculture || 0.1505 (Hectare )| 0.1505|
|57 ||107 ||Private ||Agriculture || 0.1887 (Hectare )|| 0.1887|
58 108 |[Private llAgriculture || 0.3046 (Hectare )|| 0.3046|
59 |[109 ||Private |ldeveloping || 0.203 (Hectare )| 0.203]
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60 111 Government iggcul e 0.037 (Hectare ) 0.037
l61 118 ||Private |Agriculture || 0.2112 (Hectare )| 02112
|62 ||1 19 ||Private “Agriculture ” 0.067 (Hectare )|| 0.067|
63 120 ||Private lAgriculture || 0.0262 (Hectare )|| 0.0262)
l64 121 ||Private |lAgriculture || 0.0208 (Hectare )| 0.0208|
l65 [[122 ||Private |[Agriculture || 0.0252 (Hectare )|| 0.0252]
l66 123 ||Private lAgriculture || 0.0247 (Hectare )|| 0.0247|
|67 ||124 ||Private ||Agriculture || 0.0124 (Hectare )” 0.0124|
|68 ||125 ||Private “developing ” 0.0074 (Hectare )|| 0.0074|
|69 ||158 ||Private ||developing || 0.0006 (Hectare )|| 0.0006|
|7O ||2 174 ||Private ||Agriculture || 0.1307 (Hectare )” 0.1 307|
71 276 Government I:;?icul e 0.1257 (Hectare ) 0.1257
72 329 Government I:;licul e 0.1099 (Hectare ) 0.1099
73 330 Government I/;];liculmre 0.0345 (Hectare ) 0.0345
|74 ||84 ||Private ”developing || 0.0321 (Hectare )” 0.032 1|
|75 ||85 ||Private ||developing || 0.5445 (Hectare )” 0.5445|
76 86 Government I:;?icul e 0.0116 (Hectare ) 0.0116
177 |87 |[Private llAgriculture || 0.0704 (Hectare )|| 0.0704|
78 |38 ||Private lAgriculture || 0.0782 (Hectare )| 0.0782]
79 |89 ||Private lAgriculture || 0.2958 (Hectare )| 0.2958)|
180 |90 ||Private llAgriculture || 0.4473 (Hectare )|| 0.4473)|
81 |lo1 ||Private lAgriculture || 0.1369 (Hectare )| 0.1369]
82 |92 ||Private |Agriculture || 0.3148 (Hectare )| 0.3148]
183 |93 ||Private llAgriculture || 0.4155 (Hectare )|| 0.4155|
84 ||o4 ||Private lAgriculture || 0.0269 (Hectare )| 0.0269)|
185 |95 ||Private lAgriculture || 0.0273 (Hectare )| 0.0273]
86 ||96 ||Private lAgriculture || 0.017 (Hectare )| 0.017|
87 |lo7 ||Private lAgriculture || 0.0034 (Hectare )| 0.0034]
|Village: Phulwaria Milik |
88 107 |[Private |ldeveloping || 0.2077 (Hectare )|| 0.2077|
89 |[108 ||Private |ldeveloping || 0.028 (Hectare )|| 0.028]
90 119 ||Private |developing || 0.0275 (Hectare )| 0.0275|
91 120 |[Private |ldeveloping || 0.1104 (Hectare )|| 0.1104|
92 121 ||Private |ldeveloping || 0.1391 (Hectare )| 0.1391]
93 122 ||Private |developing || 0.0225 (Hectare )| 0.0225)|
|94 ||123 ||Private ||developing || 0.0788 (Hectare )|| 0.0788|
|95 ||124 ||Private ||developing || 0.0796 (Hectare )” 0.0796|
96 125 ||Private |developing || 0.0935 (Hectare )| 0.0935|
97 127 |[Private |ldeveloping || 0.2061 (Hectare )|| 0.2061]|
l98 128 |[Private lldeveloping || 0.0455 (Hectare )|| 0.0455)|
|99 ||129 ||Private ||developing || 0.2835 (Hectare )” 0.2835|
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[100 |62 |[Private lldeveloping || 0.035 (Hectare )| 0.035]
|Village: Basgara |
101 1475 ||Private |[Agriculture || 0.0544 (Hectare )|| 0.0544]
1102 1476 ||Private |ldeveloping || 0.0074 (Hectare )|| 0.0074]
|103 ||1477 ||Private ||developing || 0.0693 (Hectare )|| 0.0693|
|104 ||1478 ||Private “developing ” 0.0667 (Hectare )|| 0.0667|
1105 1514 ||Private |ldeveloping || 0.0293 (Hectare )|| 0.0293|
|106 ||1515 ||Private ||developing || 0.0303 (Hectare )|| 0.0303|
[107 1516 ||Private |ldeveloping || 0.1001 (Hectare )|| 0.1001]
|Taluk: Sameli |
|Village: Dumar |
[108 |[1754 ||Private l[Agriculture || 0.0392 (Hectare )|| 0.0392]
[109 1757 ||Private lAgriculture || 0.0143 (Hectare )|| 0.0143)|
|1 10 ||1773 ||Private ||Residential || 0.0207 (Hectare )|| 0.0207|
[111 |[1774 ||Private |[Agriculture || 0.1117 (Hectare )|| 0.1117]
112 |[1778 ||Private lAgriculture || 0.0183 (Hectare )|| 0.0183)|
| 113 ||1779 ||Private ||Residential || 0.1855 (Hectare )|| 0.1 855|
[114 |[1780 ||Private |[Agriculture || 0.0921 (Hectare )|| 0.0921]
115 1781 ||Private llAgriculture || 0.0606 (Hectare )|| 0.0606|
116 1783 Government I:;’icul e 0.2799 (Hectare ) 0.2799
| Total 13.3419)|

F. No. NHAI/12010/09/BGS/2010/Tech/3A]
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